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Central Board of Direct Taxes is currently
considering certain amendments to the
Income-tax Rules, 1962 with a view to
making certain modifications in the forms
of return of income in the context of the
changes made in the Income-tax Act, 1961
by the Finance Act, 1983. The proposed
amendments are expected to be notified
in the Officiall Gazette during December,
1983,

Refusal by Stock Exchanges to Register
Quotations of Shares Etc of
Companies

3968. SHRI D. S§. A, SIVAPRAKA-
SHAM : Will the Minister of FINANCE
be pleased to state :

(a) whether the Stock Exchanges at
Madras, Calcutta, Bombay, during the last
three years, have refused or failed to dispose
of any application for registration of quota-
tion of shares and debentures of any
company . and

(b) if so, the name of such company
and the reason for refusal or failure to
dispos= of the application ?

THE MINISTER OF FINANCE (SHRI-
PRANAB MUKHERIJEE) : (a) and (b)
The information is being collected and
will be laid on the Table of the House.
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Cemmon Facility Centres at Ferrukhabad

and Ahmedabad in Textiles

3970. SHRI ZAINUL BASHER : Will
the Minister of COMMERCE be pleased. to
state :

(a) whether Common Facility centres
at Farrukhabad and Ahmedabad in Tex-

-~ ties were set up by the Office of the Deve-

lopment Commissioner (Handicrafts) ;





